
prices shot up to Rs. 4933/ - per Kilo 
on 3rd January and Rs. 6000/- per 
Kilo on 4th January. The silver 
prices ranged between Rs. 3078/- and 
Rs. 3535/- during February. 1980. The 
silver prices increased in India in 
sympathy with dramatic increases 
abroad. 

(b) No proposal to lift the ban on 
export of sil ver is under considera-
tion as a change in existing policy is 
not considered necessary at present. 

12 hrs. 

SOME HON MEMBERS rose-
(l1tterTuptions) • :.. 

MR. SPEAKER; Nothing is to be 
recorded without my permission. 

PAPERS LAID ON THE TABLE 

EXPORT OF PAINTS AND ALLIED PRO-
DUel's ( QUALITY CONTROL AND INs-
SECTION) RULES, 1880, EXPORT OF 
t!LAZED EA RTHENWARE TILES (Qu ALI-
TV CO~TROL AND I-:--1SPECTl"ON) RULES , 
19f1O, STAND-ums OP WElGHTS AND 
MEASURES (PACKAGED COMMODITlES) 
AlVIDT. RULES, 1980, NOTIFICATION RE. 
AMMONIUM SUBULATUM ROXB (LARGE 
CARDA:\~OM PLA,!,;T) CERTIFIED ACCOUNTS 
OF CARDAMOM BOARD, COCHIN FOR 
1978-79 AND OF COFFEE BOARD FOR 1976-
77, ANNUAL REPORT OF BASIC CHEMI-
CALS, PHARMACEUTICALS AND COSMETICS 
EXPORT PROMOTION COUNCIL BOMBAY' 
FOR YEAR ENDING 31-3-79, NOTIFICATION 
"D'NDER RUBBER ACT, 1947 AND REVIEW 
AND ANNUAL REPORT OF TRADE FAIR 
AUTHORITY OF INDIA, NEW DELHI FOR 

1978-79 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES AND 
CIVIL SUPPLIES (SH!RI PRANAB 
MUKHERJEE): I beg to lay on the 
Table:-

( 1) A COPy each of the following 
· Notiftcations (Hindi and English 

• -Not recorded. 

versions) under sub-section (3) of 
section 17 of the Export (quauty 
Control and Inspection) Act,1963':-

(i) The Export of Paints and' 
Allied products (Quallty Control 
and Inspection) RUles, 1980, pub-
lished in Notification No. S.O. 356 
in Gazette of lndia dated the 16th 
February, 1980. 

(ii) The Export of Glazed 
Earthenware Tiles (Quality Con-
trol and Inspection) Rules, 1980, 
published in Nitiftcation No. SO. 
859 in Gazette of India dated the 
16th February, 1980. [Placed i1t 
Library. See No. LT-596/80]. 

(2) A copy of the Standards of 
Weights and Measures (Packaged 
Ct>mmodities) Amendment Rules, 
1980 (Hindi and English versions) 
published in Not fication No. G.S.R. 
59 (E) in Gazette of India dated in 
23rd February, 1980: under sub-
;:- rei ion (4) of section 83 of the 
Standards of Weights and Measures 
Art. 1976. [Plact?d in Library. See 
No. LT-597/BO]. 

(3) A COPy of Notification No. 
S.O. 2511178-Adm. (Hindi and Eng. 
lish versions) published in Gazette 

of India dated the 14th July, 1979, 
declaring Ammonium Subulatum 
Roxb (Large Cardamom) a Carda-
ITom Plant for the purpose of the 
Act. issued under section 3 of the 
Cardamom Act, 1965. [Placed ift 
Libtary. See No. LT-598/80J. 

( 4) A cOpy of the Certified Ac-
counts (Hindi and English versions) 
of the Cardamom Board, Cochin, 
for the year 1978-79 and the Audit 
Rpport thereon, under sub-section 
( 4) of section 19 of the Cardamom 

Act, 1965. [Placed in Library. See 
No. LT-599/BO]. 

( 5) A copy of the Certified Ac-
counts (Hindi and English versions) 
01 the Coffee Board for the yeU'~ 
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1976-77 a11d the Audit Report. 
thereon. {P14ced in Librart/. See 
No. LW-600/801. 

(6) A copy af the Annual Report 
(Hindi and English verSrons) of 

the Basic Chemicals, Pharmaceuti-
eals and Cosmetics Export Promo-
tion Council, Bombay, for the year 
ending 31st March, 1979 together 
with Audited Accounts. [Placed in 
Library. See No. LT-601/80J. 

(7) A COpy of Notification No. 
S.O. 2207 (Hindi and English ver-
sions) published in Gazette of India 
dated the 30th June, 1979 making 
certain amendment to Notification 
No. S.O. 13(E) dated the 11th Janu.. 
sry, 1978, issued under section 4 of 
"the Rubber Act, 1947. [Placed in 

'Library. See No. LT-602/80]. 

( 8) A copy eaC'h of the tollowing 
papers (Hindi and English versions) 
under sub-section (1) of ~ectjon 

619A of the Companies Act, 1956:-

(i) Review by the Government 
on the working of the Trade Fair 
Authority 'Of India. N~w Delhi, 
for the year 1978-79. 

(ii) Annual Report of the Trade 
Fair Authority of India. New 
Delhi, for the year 1978-79 along 
"",Tith the Audited Accounts and 
the comments of the Comptroller 
and Audiror Genera] thereon. 
[Placed in Library. See No. LT-
603/801. 

REPORT OF COMMISSIONER OF RAIL ,\VAY 
SAFETY FOR 1976-77 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION AND LABOUR 
(SRRI J. B. PATNAIK): I beg to lay 
on the Table a copy of the Report 
(Hindi and English versiOns) of the 

Commissioner of Railway Safety on the 
working of the Commission of Rail-
-way Safetv for the year 1976-77. 
[Placed in I,iorarY. See No. LT-604/ 

'80]. 

~ws AND ANNUA.L' ]laPoRrs or 
VARIOUS STATES Ac~o INDUSTRIES , 
CORPORATIONS LTD. WITH SIX STAT£-

MENTs POR :DELAY 

THE MINISTER OF AGRICUL-
TU~ AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH 
RAD): I beg to lay on the Table:-

( 1) A COpy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 
619A of the Companies Act, 1956:-

(a) (i) Review by the Govern-
ment on the working of the U.P. 
State Agro Industrial Corporation 
Limited, Luncknow, for the year 
1976-77. 

(ii) Annual Repol t of the U.P. 
State Agro Industrial Corporation 
Limited, Lucknow, for the year 
1976-77 along with the Audited 
Accounts and the comments of 
the Comptroller 3fld Auditor 
General thereon. [Placed in Lib"", 
rary. See No. LT-605/BO]. 

(b) (i) Review by the Gov-
ernment on the working of the 
Andhra Pradesh State Agro In-
dustries Corporation Limited, 
Hydera bad, for the period ended 
30th .June, 1975. 

(ii) Annual Report of the 
Andhra Pradesh State Agro In-
dustries Corporation Limited, 
Hyderabad, fOr the periud ~nrled 
30th June, 1975 along with the 
Audited Accounts and the conl-
ments of the Comptroller and Au-
ditor General thereon. [Placed 
in Libraru. See No. LT-60B/BO]. 

( c) (i) Review by the Govern-
mE'nt on the working of the Ta-
milnadu Agro Industries Corpora-
tion Limited, Madras, for the 
year 1976 .. 77. 

(ii) Annual Report 'Of tlt~ 
Tamilnadu Agro indUstries Cor~ 
poration Limited, Madras, fur the 
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78Br 197"''' alona with the Au-
dited Accounts aDd the commenta 
of the Comptroller and AudItor 
General "reon. [Placed 1ft LIb-
1"0.'"'11. See No. LT-80'7I8OJ. 

(d) (1) Review by the Govern-
ment on the working of Kerala 
AIro Industries Corporation 
Limited, Trivandrum, for the year 
197'1-78. 

<ll) Annual Report of the 
Kerala Agro Industries Corpora-
tion Limited, Trivandrum, for the 
year 1977-78 along with the Au-
dited Accounts and the comments 
of the Comptroller and Audltor 
General thereon. [Placed in Lib-
Tarf/. See No. LT-608/80]. 

(e) (i) .ae'Yiew by the Govern-
ment 0:0. the l'Vorking Of the 
Orissa Agro Industries Corpora-
tion Limited, Cuttack, for the 
year 1971-'12. 

(ii) Annual Report of the 
Orissa J\gro Industries Corpora-
tion Limited., Cuttack, for the year 
1971-72 along with the Audited 
Accounts and the comments of 
the Comptroller and Auditor 
General thereon. 

(f) (i) Review by the Govern-
ment on the working of the 
Orissa Agro Industries COrPOra-
tion Limlted., Cuttack, fOr the 
year 19'73-7.t. 

(ii) Annual Report of the 
Orissa Agro Industries Corpora-
tion Limited, Cuttack, fOr the 
year 1973-'14 along with the Au-
dited Accounts and the com-
ments of the Comptroller aR4 Au.. 
ditor General thereon. 

(2) Six. statements (Hindi and 
English versions) showing reasons 
fOr delay in laying the reports 
mention at (1) above. [Placed in 

..,.",. See No. LT-609/BO]. 

A!I'Nt1AL a-oaT MID ~ • 
TOBACCO BoARD !'OR 1978-'1. 

SHRI PRANAB MtJ1ICJIB1UD: On 
behalt ot the Minister Of State J .. the 
Ministry of Commerce and elvU Sup. 
plies (Shr1 Z. R. Ansari), I bel to 1." 
On the Table:-

(1) A copy of the Annual Ile-
port (Hindi and English versiOl1s) 
of the Tobacco Board, Guntur, for 
the year 1978-79 alOng with the 
Accounts and the Audit Report 
thereon, under sub-section (3) of 
section 22 read with sub-section 
(4) of section 19 of the Tobecce 
Board Act, 1975. 

(2) A copy Of the Review (lRlndl 
and Eltglish versions) by the Gev-
ernment on the working Of the 
Tobacco Board, Guntur for the year 
1978-79. [Placed in Libra.11I. See Ne. 
LT-BIO/SO] . 

ANNUAL REPORT OF DELHI FINANCIAL 
CORPORATION FOR 1978-79 

THE MINISTER OF STATE IN 
THE MINSTRY OF FINANCE (SRRI 
J"AGANNATH PAHADIA): I be« t. 
lay on the Table a copy of the An-
nUal Report (Hindi and English ver-
sions) of the Delhi Financial Cor-
poration together with Auditor's 
Report for the year 197B-79 pubUshed 
in Notification No. F. 617J7t-Fin. 
(G) in Delhi Gazette dated the ntb 
August, 1979 under sub-section (3) 
of section 38 of the State Financial 
Corporations Act. 1951. [Place. in 
Library. See No. LT-611/80]. 

lZ.03 lin. 

MESSAGES FROM RAJYA SABKA 

SECRETARY: Sir, I have to report 
the following messages received from 
the Secretary-General of Bajya 
Sabha:-

(1) "In accordance with the pro-
visions ot sub-rule (6) of rule 18& 


